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(Statutory Body Constituted under the Advocate• Act, 1981) 
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NOTICE 

23.12.2020 
OatlC:I : ------·-·· ·-· 

THE ENROLMENT FEES AND OTHER CHARGES FOR THE SERVlCF..S 

PROVlDED BY THE BAR COUNCIL OF OELHJ,_M; DETAILED BELOW 

RAVE BEEN INCREASED WITH EFFECT FROM 01.01.2021 

-

For those who For those "'ho For retired 
npply lor opph for enrolment Persons 

Ctln>ltncnl after fi�c 'CMS of 
1mmed1 tel� nftcr su•i. mg LLB 

p:u.sing LL.B. 

Enrolment Rs. 600.00 Rs. 600.00 Rs. 600.00 
Fees 
Identity Rs. 100.00 Rs.100.00 Rs. 100.00 
Card 
Building 

• 
Rs. 4,000.00 Rs. 6,900.00 Rs. 11,900.00 

Fund 

Labn:uy 
----

Rs. 3,000.00 Rs. 4,400.00 Rs. 9,q00.00 
Fund 
Indigent I

... 

Rs. 2,900.00 Rs. 4,300.00 Rs. 9,300.00 
Welfare Fund Rs. 3,000.00 Rs. 3,000.00 

-� 

Rs. 3,000.00 ' 

Fee U/R 40 
BCI 

.__ ·•-

Advocates Rs. 700.00 Rs. 700.00 R . 700.00 
\Velf are Fund 
Bar Council 
or .Delhi 

,-� 

Total Rs. 14,300.00 Rs. 20,000.00 Rs. 35,000.00 

There is no increase in the cost of enrolment form. The same \\ ill 
be avaaJable al a cost of Rs.1000/-

Enrolrrcrl b) circulntton rec hus been increased from Rs.3,000/- to

Rs.5,000/-. 
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